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' HALF-AN-HOUR DISCUSSION

- Loss. suspmq_af SUPER BAZAR, DsLaI

-~ “MR. CHAIRMAN: We now take up
" the Half-An-Hour Discussion. Shri M.
'.Daia

st wRr v (@) © A
qfi! off, fawflt &1 gy armz fHy

U’ ¥ & MG 9 I9FT AT

®T TART AT AF U 4T

“The purpose really was to make
consumer goods available at fairprices
for holding the price line because after

~ devaluation many consumer goods were
going underground and there was a
grcat deal of clamour on this score.”
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““The - mmm resret to nate that
thc Coopmmve Stores - Ltd, - Delhi.

runk-ml on: 20 Iune 1966 hu not

Amma, 1875 DG M

_ abuan nbla 1-0 huild up lu lhm mal
to any. extent as yet. - As on. 30 June

1970, the sharc capital of - the- Society

~stood at Rs. 44,63 Iakha. ‘of which ‘as =
- ‘much as’ Rs. 41.76 lakhs were oqntrihut-_-’-’

. ed by the Government of India as loan.
The additional shm aapltal eontnbu-- -
tion of Rs; 25 lakhs has also been sanc-

tioned by the Government during 1970-
71, raising their contribution to 96 per

cent. The Committee’ need hardly point

out that, if the Stores is ‘to become
truly cooperative in character, it should

take immediate steps to broaden the o

base of its membership.”

34 if'mrt_m 96 9THT #ﬁm.
am gar ¥ o ¥aw 4 qwdE AT
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FFA § A1 Fra@l 594} FY aealg 7
w® &1 1966 § 1970 a%® oM
I ¥ agl 66.41 W@ TWT FI
urer g, qqig, fm s # few-
WH O# NNT ¥ 66 TR T
F THATT T fEar agr)

18 HRS.

. ugdimEw FHA § a@m@m
f& gaar wrer w4 gar })

“The Committee are distressed to find
that the Stores has been incurring losses
since its inception continuously for the
past four years ended 30 June 1970.
The biggest loss of Rs. 22.05 lakhs was
in 1967-68, which was only marginally

~ brought down to Rs. 1927 lakhs and

about Rs. 17.21 lakhs during the subse-
guent years, 1968-69 and 1969-70,
respectively. The accumulated losses so
far are about Rs. 66.41 lakhs: ' Aplrt.
from incurring - deficits due to mis-
management, over-staffing, huvy pilfcr.
age, theft, high rent liability, injudicious

_purchases, decline in sales, burden of .
interest, .overdrafts, etc., the:Store ex-
perimented unsumtnily on mec]uni-. -

‘sation of . ‘accounts and mmd a ‘vege

table ' farm, m of whidr m itf'

-_heavﬂy B e
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There have been heavy shortages in

stocks duc to pilferage by employees and
customers which have been estimated to

be about 2.5 per cent. of sales. The
Audit Report for that period gives an
estimate of Rs. 14 lakhs.

14 M WA & ;A W A F
i gz 9 &I AW v B
¥?7 FAT ¥ gwe dYo, s wdwax
MY Wrta, ®, AN wanefa w

Super Bazar (HAN Disc.)
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w34 ¥ wg & e agr wre
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The overhead expenses are very heavy
when compared to the gross profit and
have been rising from year to Yyear.
During 1966-67, against a gross profit of
7.97 per cent of sales, indirect expenses
were 10.08 per cent. In the following
year, while the gross profit improved to

&35 per cent of the sales, the indirect
expenses rose to 14.29 per cent. of the

sales,
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For the first time, it earned a profit of
Rs: 51,000/-.

frg # #igx sma & aga adh-
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MR CHAIRMAN: Mr. Naik.

SHRI B. V. NAIK (Kanara): Are you
calling me a little later?

SARDAR SWARAN SINGH SOKHI
(Jamshedpur): I shall speak later,

SHRI B. V. NAIK: I have made a re-
quest to the~hon. Chairman that 1 may
be called a bit later because I am going
through this and so it would be better if
Mr. Sokhi is called.

MR CHAIRMAN: Mr. Naik, the system
is this, The first speaker makes a speech
After the mover speaks, only questions
are asked by others.

SHRI B. V. NAIK: [ abide bv your di-
rection,

MR. CHAIRMAN: So, you will please
put your guestions,

SHRI B, V. NAKK: Sir, since I bave
taken the balance sheet:of the cooperstive
stores limited, Super Bazar, at Delhi, through

ﬁﬁ'm(mn&.’?"' B
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un-efiicial chanmels. it would net
thaﬁmuofthmntoquoufrom the
figures because it would be unfair
oﬁmlzwhomlkm.lhwtbaoll—
cials because of the simple reason
there was a time when I used to explain
to the Mimsters. like Mr. Daga, as an
auditor 1n the Departmient of Cooperation
and, many times, at that time, as an offi-
cial, T used to feel: ‘Why are our Ministers
50 mug-headed?’. Now the situation has
changed. But, therc.are certain things
which you will kindly clarify.

gEa*

The first thing 1s: [ shall try to genera-
lise them. although | can pick up hundred
loopholes as a qualified and professional
auditor, in the balance sheet, The first
and forcmost thing i the shabby way to
present the balance sheet of a multi-crore
concern which was signed by the Finan-
cial Adviser and others. [ won’t go into
that. The entire Mumistry of Civil Supp-
lies, Cooperation, | suppose, and others
have been transferred now from the Mini-
stry of Agriculture and Food to the Minis-
try of Industry [ want to know whether
that means the change of the hon. Minister
in charge of a portfolio or whether that
also means quite a substantial change in
regard to the policy as well as the direc-
tions that are yet to be known? | hope
we will get an opportunity to discuss that
in the course of Demands for Grants of
the Ministry of Industry. What is the
profitability of your Super Bazar? I see
throughout the newspapers coming out of
New Delhi, almost everything is adverti-
sed, nylon, textiles and others. But, 1
would like to know, as a common citizen
of Delhi as to what is the total number
of customers who arc getting the benefits
m the course of a year? Can you give
us the progress nn the floor of the House
regarding the Super Bazar? After all, this
s 4 Super Bazar situated in the capital
of this country. My second question is
this. Are you going to hand over the en-
tire management of these Super Bazars and
kev institutions in the cooperative sevtor,
varticularly, for the employees who have
been working there, they join the new in-
sututions and then retire from therd and
they have no opportunities? They are ill
paid. They are not adequately  secure.
I d0 not thisk that thelr service cim-
ditions are comiparable cither o .the
organised sector or even with the
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conditions of service im the Jlocal self-
uovernmest. Until and unless you im-
prove the service conditions of these ill-
treated employees—not only in super-ba-
tars but also the throughout the country
~-how do you expect to stop them from
pilfering or committing ms-appropriation?
Why do not you, for once, say that the
person who 1o0imns a particular institution
will ultimately find his future, fate, pros-
penity or doom only in that particular in-
stitution?

Now, Sir, Government has 1nvested
nearly the entire share capital. As on 30th
June, 1974 their contribution is Rs. 66.70
lakhs. What 15 the institutional share ca-
pital? It is Rs. 20,000. What is the share
capital from individuals? It is hardly
Rs. 317 lakhs. WNow, the entire thing has
been wiped out m the form of losses.
Mr. George, I ask you, if you had invest-
ed Rs 66 lakks mm any venture would
you wait for this figment of paper in the
form of balance-sheet for the year 1974
in the month of May, 1975: I would like
to know what 15 the principle of account-
ability of these institutions. You are spend-
ing monev on management and paying as
much as Rs 5.000/-

Sir, 1 am nct so much worried about
the losses but my point is, are these bona-
fide losses? Write them off if they are
bonafide losses. Any new business ven-
ture is likely to run in losses but when
you are giving freedom to managerial per-
sonnel and you are trusting them and if
they indulge into any foul play and un-
bonafide losses, then nobody has any busi-
ness to run these institutions.

Can you tell me—from small ‘panwalla’
upto a big departmental store—is there any
institution in these years of virtually a
complete sellers’ market which has in-
curred losses? Now, it is said that we are
making some profit during the eurrent
year. 'This shows thit the Government
as an indifferent, owner, proprietor has not
been able to do justice to these super-
bazars. e

Loss suffered by VAISAKHA 8, 1897 (SAKA) Loss sufered
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them or you have got no busimess to con-
tinue in this line, I hope the Minister
will be kind enough to answer my ques-
tions, taking the spirit of what I have said.
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SARDAR SWARAN SINGH SOKHI:
| have got a few questions to ask of the
Minister in charge. First, what are the rea-
sons for the loss of Rs. 66.67 lakhs between
1966-67 to 1969-70 in four years? It is sar-
prising that the Super Bazar ran into loss
{rom the very year of its inception. Ne
breahup of the loss yearly has been given:
Second, what were the reasons for giving
a subsidy of Rs. 3.59 lakhs in 1966-67,
Rs. 1.66 lakhs m 1967-68, Rs. 0.60 lakhs
w 1968-69, Rs. 1.19 lakhs in 1969-707
Again when the Super Bazar made 2 profit
of Rs. §1,000 in 1972-73, why was a sub-
sdy of Rs. 0.18 lakhs given? In 1973-74
a profit of Rs. 10 lakhs was made. Then
what was the nceessity of giving a subsidy
ot Rs. 1,00 lakhs? Also how could a
profit of Rs.10 lakhs be ascertained for
1973-74 when audit had not yet been com-
pieted? 1 would require a clearcut reply
‘0 each of these questions

Agam for the year 1971-72, the figures
huve been left out. Nothing is shown as to
how much subsidy was given during this

vear. [t only shows an over-typing there
| suspect some figures have been con-
vcaled

What were the reasons tor thesc losses
when every private businessman dealing in
similar business is showing profits and pro-
spering day by day in spite of many
hurdies”

SHR! B. V. NAIK. They are also
making  profit; it is being Pocketed.

SARDAR SWARAN SINGH SOKHI:
Is it due to overstaffing or purchase of
sub-standard goods, foodgrains or s
it due to negligence on the part of
of the staff and mismanagement? Or is it
due to poor after-sales service, corruption,
mismanagement or stealing or the incom-
petent General Manager and the present
president?

I will cite an example. [ purchased one
air cooler from there in 1973 for Rs. 807.
Within one month, it went out of arder.
No one cared to come to see it though
wrots many letters. I wrote to the Gen-
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', per month, for air-conditioning for the 1nst
- WO YRRIS.: s lying 4s ‘scrap with * me.
" Why are they buying these sub-standard -
- pmdncts" -Why do they not blacklist the
supplvmt these

_"'_-_wommms wbich are
geods? : ;

-.";- ane ‘year, the handle got cracked.

SHRI B. V NAIK Why de you keep on
N punchasmg fmm there? . :

SARDAR SWARAN_ SINGH SOKHI:
Because it is a Government Super Bazar.
Everybody thinks that he will get standard
quality goods.

There are many other points 1 want to
- raise, but due to want of time, I cannot do
it. But 1 would like to know why this
Super Bazar is not properly managed. Why
should it not be run on a commercial
basis with trained staff showing good be-
haviour? Also | request the Minister in
charge to overhaul the entire machinery
of the Super Bazar right from top to
hottom and plug the leakages. Those
who are responsible for the losses should
be sternly dealt with. It must show profits
like other industries.

SHRI S. A. MURUGANATHAM (Tiru-

nelveli): [ have come to know from reli-
able sources that the super bazar authorities
' make purchases of commodities through
middlemen and not through any co-opera-

tive - marketing societies. They resort to this -

because the managers —get commission
_under the taple. I have heard. from the
workers of the super bazar that all the
- managers of different sections in the super
bazar own palatial houses in posh locali-
-~ %jes in the capital.
strike: in Kidwai ~Nagar  Super Bazar
“branch, ‘The workers resented the appoint-
-;ment of two. wrrupt persons as managers
“and they unamrnomly Wlmtud them to be
- remowd '

l cm mre you m o\lm mmph 1 wlnt-

H’ad to buy .a- foreign blade and suiting
_;rom SRR NN

f}am&ﬁnmthqbpnchotmﬂMer
mwmwmam 1 sent a chit
um lmaotdm
meh I |

1 pun.hnsod i tnnszswr last year. W’thml

Recently there was a

bﬁm sﬂd mm wm m:ﬂa&h
derneath the . table o the

friends  of ‘managers in the super bazar.
It is ripot enough-that the Minister of Stlte_

- Shri George insugurates w renovated sec-

uon - of ‘super bzzar in connaught ‘place.
inspite of a substantial lubsxdy of Rs. 822
takhs in the year 1972-73, uftu' six. years
of its inception, it made a - profit of
Rs. 51.000. 1 Lave to point out that the:
super bazar cannot make any profits so
long as the managers make purchases
through middiemen and are not sincere
to the movement. Instead of helping the
common consumers, the super bazar has
become a place for vested interests. You
go to the super bazar in Connaught Cir-

“eus.  Unly luxury items occupy major
space. The essential commodities are
strcwn here and there. But the luxury

items are displaced so well that only aris-
tocratic ladies are attracted. I doubt whe-
ther the mother-in-law of Hindi cinema
actor Shri Manoj Kumar, Shrimati Sa-
vita Bahen 1s capable of setting things
right in the super bazar, I should like to
know what steps the Government propose
to take to reorganise the Super bazar for
making ‘1t a profitable organisation, '

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. George): I am
extremely thankful to the hon. Mem-
bers for putting forward wvery con-
structive suggestions and criticisms and
I am sure this discussion will help to im-
prove the functioning of the super bazar
in the capital city of India. Every Mem-
ber was kind enough to concede that the
purpose or concept behind the super ba-
zar was extremely laudable; it was in-
tended to ensure cheaper cost, better
quality, proper weight and fair trade prac- -
tices to the masses of this big city. In.

- the beginning super bazar was making a

loss. In 1966-67 the turnover was Rs. 458

-lakhs and in- 1967-68 it was Rs. 468 lakhs .

and it came down in 196869 to 387 lakhs.

- From 1972-73 onwards there is a sign of

improvement 'and 'then the  annual turn

over was Rs. 453 lakhs. " In. 1973:74 the

annual - turn’ over . want up to Rs.. 733 

sunm c. m !thbmmntth :

ﬁrug_i_n ‘prices; a0t dus:to_smything -elee.”
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SHRI A. C. GEORGE: For the yar
197479, from the present trends we are
hopefnl that the turn over will be Rs. 8.5
crones. Some bon. members were kind
eapugh to concede that it started making
profit from 1972-73, 7The profit was only
Rse. 51,000, In 1973-74 it made a profit
of Re. 10 lakhs In 1974-75, we are de-
finitely making a profit of more than Rs. 10
lakhs. So, it is improving.

He asked about membership. There are
10,156 sharcholders, out of which 3,000
additional shareholders have come in 1973-
74 alone. This indicates that at least from
1973-74 we are taking definitc measures
for improving it. It is not as though it is
just a department of the government.

SHRI M C. DAGA: How much capital
is employed by the Government and how
much 1s the share capital of others?

MR. CHAIRMAN. Please hear hun pa-
tiently.

SHRI1 A. C. GEORGE: He said, we bave
been sleeping over the losses. 3 managers
have been dismissed for mismangement
15 lower employees have also been dis-
missed during the last 3 years for mis-
management. For embezzlement committ-
ed in the household section 6 persons in-
cluding a manager are being prosecuted.
This shows that we are taking prompt
action.

SHRI VAYALAR RAVI (Chirayinkil):
They are not the real men.

SHRI A. C. GEORGE: If he tells me
who are the real man, I will take action,

SHRI VAYALAR RAVI: I can give the
names of the real men.

SHR1 A. C. GEORGE: Mr. Naik said,
this organisation is run by people on depu-
tation alone. I concede the spirit und the
principle behind what be said. In an or-
ganisation like this, the managers and
other employees must be committed to
it and this muost be their bread and butter.
It is only when they i

feel

tached to it and that their own fate
and prosperity is linked with the fate and
protperity of this organisation that this

APRIL 20,4906 sm{%'d% ey P

organisation will thrive. Out of the total
of 850 employees, only 5 are on deputs-
tion. The rest are all permanent emplo-
yees of this organisation,

SHRI B. V. ANIK: These S are the key
pecople- -General Manager, Managing Di-
rector and other top posts.

SHRI A. C, GEORGE: They are from
the IAS, TA & AS .

SHRI B. V, NAIK: Throw them oul.
Have them only from the employees. This
s statistical jugglery that only § out of 850
are on deputation.

SHRI A. C. GEORGE. When a highly
qualified and competent chartered accoun-
iant like Mr. Naik 1s putung questions. I
must have the help ol an 1A & AS ofhcer to
reply to them Mr, Naik said. we are not
paying the empioyees properly. I do not
believe that 1 we merely pay well, that
will be a deterrent against pilterage.
Even highly placed people resort to pil-
forage It 15 not directly proportionate to
the salary. But thc point I would like
to make is that the pay-scales of the staff
of the Super-Bazaar in Delhi are the best
in regard to pay scales prevailing in any
other departmental store in this country.
They are given DA at the Central rates,
besides honus at 8.33 per cent, promotional
opportunities according to merit and so
on. So. thewr service conditions have been
improved very much.

SHRI B. V. NAIK: The hon. Minister was
kind enough to commend my competence.
I am here becavse of my sincerity and not
on account of my competence. I have
suggested that, if not today, either to-
morrow or the day after, the employees
should come from the institution itself,
from the cooperative sector. How soon
will it be done. that is the thrust of my
argument. In other words. when will you
stop deputation?

SHRI A. C. GEORGE: In the Super Ba-
zaar, as well as in other governmental
organisations, deputation is prevalent and
is done with the best of intentioms, keep-
ing the interests of the organisation in
mind,

I was veferring to the pogition that is
prevailing now. At was agreed to BY
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other members, the ultimate purpose of
this super bazar is to see that the essen-
tial commodities are given to the common
people of this city at fair prices and in
good condition, good quality and proper
weight,

SHRI M.C. DAGA: Why not answer
our specific questions?

SHRI A. C. GEORGE: The hon. Mem-
bers have put so many questions. | am
trying to answer them onc by one.

The importan: question is how best we
can improve it. According to me, this
nrganisation is showing improvement from
1972-73 onwards. ‘The losses are no more
orevalent, In 1972-73 we made a profit of
at least Rs. 50,000, in 1973-74 Rs, 10 lakhs
and in 1974-75 another Rs. 10 lakhs. So,
there is a definite trend of improvement.
Now 1t 18 our intention to see that there
1s further improvement. It will serve the
purpose for which it was conceived.

We have to improve still further. For
that we are thinking of setting up process-
ing units bv which the middlemen’s mar-
gin would be reduced. if not absolutely
nullified. We will ensure linkage between
the processing units and this organisation
itself, so far as essential commodities are
concerned, so that the middlemen’ mar-
gin is reduced or avoided. In that way
we will be able to serve the consumers
better. Further we are also thinking of
vold storage and deep freeze so that com-
modities which are available only at a
particular time are stored for supply dur-
'ng the lean periods.

Then, we have got only three important
branches plus some mini branches. This.
according to us, is not enough, We have
to spread our activity and make it broad-
based. So, we are requesting the DDA to
provide us sites for shopping centres at
concessional rates so that we can extend
our activities to the important satellites
where salaried people, middle class pepole,
government employees and factory em-
ployees live, so that we can provide these
people their necessities at a reasonable
rate and of good quality and proper
weight,

Further, we have recently launched a
new programme called Home Delivery,
which will be of great relief to the house-
wives, who do not have domestic servants,
By this method we will be able to take
the shops to the houses themselves. This
may to a very great extent solve the pro-
blem of the so-called discourtesy which
has been alleged.

We are launching an ambitious progra-
mme of employee training at wvarious
levels, not for the Managers alone, but
at the middle and lower management level
and at the calesmen level. All these people
will be properly trained to inculcate into
them the spirit of service and salesman-
ship, so that the customer is given the best
of facilities.

With the Civil supply Department com-
ing into vogue from October onwards,
the most important thing according to me
is market intelligence so that we may be
kept informed about the different trends
in the marketing situation, how fluctua-
tions are taking place etc. So to say, the
Super Bazaar has taken up the voluntary
job of serving the citizens of Delhi. We
have started a market intelligence cell
which will keep on monitoring the differe-
ent trends, the situations of shortage, scar-
city etc., vo that we can itmmediately move
on with the necessary facilities and the
commodities that are needed in the diff-
erent areas.

SHRI M. C. DAGA: When we raise a half
an hour discussion, he need not detail
how the Super Bazaar will work in future.

awnfa wgRy: =it tamae meh
st ¥ wadferht oz s¥vw fea
qT1 TMT QEE AN aO¥ gAY
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SHRI A. C. GEORGE: Apart from the
specific question put by Shri Ramavatar
Shastri, I thought Mr. Daga was interest-
ed in knowing what programmes we have
got for the future.

The Super Bazaar has started wholesale
supply of essential items to the universi-
ties and important colleges. This has
showing results. In the last thres or four
months, the mess bill of each studemt
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